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MR.. SPEAXER: That is a good 
suggestion, but that is not covered by this 
-question. 
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SHRI R.V. SWAMINATHAN: Thi., 
is oaly a pilot projt'ct. 1 t is to be "prpad 
OVt~r 12 districts in th~ w~stf'rn, ~ast{'rn 
an\l central parts of U.P. This proj~ct 
is to ~tart from llolt April, 1980. So far 
a'i Aligarh is ('once-rned, we art" giving 
40 lllbew~nS. So, why do you worry ? 

SHRI P. RAJAGOPAL NAIDU: 
M'lY I know how mlny w 'lIs were SUCC("Ii~­
rul in U.P. 

SHRI R V. SWAMI NATHAN A 
'total of 15,283 tuht-wf"lh havf." bet"n put 
up. and all the tubewellii arc suc('t:>'i"ful 
in U.P. 
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TIlE MINISTER OF ENERGY 
AND IRRIGATION AND COAL 
(sKRI A.B.A. GHANI KHAN CHAUDH-
URY): 

(a) to (c). A statement is placed on the 
Table' of the House. . 

Statement 

To erosion of villa~ts in Monghyr tlistrict of 
Bihar 6y Ganga Wattrs 

(a) Er~ion of banks of river Ganga 
has been taking place in the Barahaiya-
Khutaha art"'3 since J974-75. Me-asures 
to prrvc-n t bank erosion were taken up 
in 1975 after the mattf"r had been examin-
ed in detail by technical experts. These 
works included the construction of bed-
bars, CJal-hallah piIinp:, boulder pitching, 
etc. Additional works have been re-
commend("d from time to time- by a com-
mittee of experts which periodically 
inspects the area. The river bank has 
been prott"cted by a revetmrn t in some 
portion of the bank nf"ar Khutaha, but 
as thf" erosion is travelling to downstream 
arf"as. the t"xt('nsion of the revetment of 
another 1 ,000 ft. has been ",commended 
by the Committee after its last inspection 
in December, 1979. The State Govern-
me-n t ha~ informt"d that this work is ex-
p~ct("d to cost nearly Rs. 34 Iakhs in 
Khutaha areaand further works amount-
ing to nf"arly Rs. 70 lakhs will havt" to be 
constructed in Barahaiya area. 

(b)&(c). Information regarding the nu-
mber of villages affected by erosion and th~ 
.3rrang("mf"nt~ if any. made or contero .. 
plated for rehabilitation is awaited from 
the Bihar Govern men t. 
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SHR.I A.B.A. GHANI KHAN 
OHAUDHUR.I: I do not know wbet!ter 
an "'aerial SUl"Vey has been d~ Or ,"ot. 
Actually, this is a flood control measure 
and is a Stat~ subject. It is not even a 
Concurren t subject. They prepare 
schemes and send 'hem for our approval. 
In this particular ease, the entire scheme 
has been prepared by the State. From 
time to time, our experts have gone there 
to help them. 

I 
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SHRI A.B.A. GHANI KHAN 
CHAUDUHRI: I do not have any 
information. 

MR. SPEAKER: He says that he 
has no knowledge of such rt"port. 

SHRI A.B.A. GHANI KHAN 
CHAUDHURI: I hav'" already said 
that this is a State subject altogether. 
The Governmf'nt of India dor's not give 

I any compensation. 
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SHRI A.B.A. GHANI KHAN· 
CHAUDHURI: That is just a rt'com .. 
nl~dation. All over India theN' IS all 
ero~ion. What happens is this\ normallYIl. 
th~ funds rt"quired for flood con tJ of 
~chemes art" provlded in th~ Statf Plans. 
In respect of importan t and emergen r 
SChenlf"li, due consideration is ght nat· 
the time of formulating the- aC'tu:d Statt-' 
Plan to see- that adequate provicdon is· 
made by the State Govern men t for "uen 
,cht"meI). In s?ecialcases, the Gov('rnmt"n t 
of India som("timt'~ cons der giving }oal1' 
assistance. For Bihar, advance Plan 
a'isic;;tance was provided for Patna flo<.><.i' 
protection WOt k. In regard to MOl gr "i'r :1" 

nothing was provided for. 

MR. SPEAKER: Ht' wants ~pr'dal 
attrntion for Mongh}r. 

SHRI A.B.A. GHANI KHAN 
CHAUDHURI: As I have said. we 
will considt"r it. But thi.;; is more a 
r('~pon8ibility of the State thar t}1at cf 
Ce-ntrt". 
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SHRJ A B.A. GHANI KHAN 
CHAUDHURI: I know that It is a 
national problem. But it is a State 
subject. 
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SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Weo have nO schf'mf& 
lik~ that. If the- State Governtn('nt 
appro~ehes u) on this, we win consider 
it sym ')a, the tlcallv . 
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SHRI A. B. A. GHANI KHAN 
CHAUDHURI: \~ I said. Wf' do not 
havf& any ~chemt: ' !.:e that. Rut if the-
State Govemmen t approaches us, lh(" 
Central Government will certainly COn-
sider it. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: A~ I have already 
said, we do not recriv(" any report .. from 
the Statf' Gov<-"rnmen t'\. Th{' Cell tral 
GOVf"rnn1 'n t nof'S not providf· any fund" 
The C 'ntralGov("rnmpnt doe~ not havf" any 
sehe-m" Ilk'" that. But if tJH' Statf' Gov-
ernmPll t approi\che'J U~. w(' will C't'rtainly 
con sider it. 

MR. SPEAKER This qu('~tion has. 
al ff"ad y been an swered. 

~HRI CHANDRA SHEKHAR 
SINGH: I would like to draw the 
attt»:rtion of the hone Ministfr to the 
.,tatrmentlaid on the Table of the House 
in rrply to this specific Question. It 
dOt'" not indicate whether any rehabili-
tation measure has been undertaken in 
respect of these villages. I would also 
like to draw the attention of the hon. 
Minister to the fact that this problt"m 
ha~ arisen in this area becaus~ of the 
construction of thf" railway bridge at 
Mokama. In vi("w of this, would the 
Government of India give us an assu-
ranct" that it would take interest not 
only in the schf'me for anti"f"rosion wOlk 
and rehabilitation work but also give 
financial support to this scheme. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI I have alrfady ex-
pJained that. 

IDcrease in Price 01 Coal after 
NatioD_U •• doD 

*1<)1. SHRI SATISf{ AGARWAL: 
Will the Mini~tr-r of ENERGY AND 
IRRIGATION AND COAL be pleased 
to ~tatf' on how many occasions since 
nationalisation tht> price of coal was 
raist"d and what percentage increasf' in 
thf' priers of coal has been effected since 
nationali..:;ation? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A.B.A. GHANI KHAN CHAUDHURI): 
The pric~ of coal has been increas("d 
thrice since its nationalisation. The 
increase in the pit head price of coal 
after the last price revision with effect 
from 1 '-7-1979. as compared to pit 
head price at the time of nationalisation 
of coal industry is 170%. 
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